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(b) the contribution of fiscal and
other incentives (including
allotment of sites and allo-
cation of foreign exchange)
to the development of the

hotel industry in  this
period ;
(c) factors inhibiting the deve-

lopment of hotels ;
(ii) To consider
(a) the likely demand for diffe-
ren; categories of hotel ac-

commodation for tourists in
the period 1974-79 ;

the requircmen: of finance
and likely scurces of invest-
men* in the expansion of

(b)

hotel  capacity in  this
period.

(iii) To recommend
the most economical and

appropriate sysiem of fiscal
and other incentives neces-
sary to achieve the desired
pattern of development of
hotel industry in both the
private and public sectors.

Supply of Coal to Bangladesh

5772. SHRI C. JANARDHANAN :
Will the Minister of COMMERCE be
pleased to state:

(a) whether Government will supply
six lakh tonnes of coal to Bangladesh;
and

(b) if so, the broad outlines thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
A. C. GEORGE): (a) and th). Minerals
and Metals Trading Corporation of
India Ltd., have concluded contracts
with Bangladesh envisaging supply of
6.60 lakh tonnes of non-coking coal
Grade I and II Steam and Slack during
1974. The supplies are scheduled to
commence from January, 1974 @
55,000 tonnes per month.

Relaxation in Restrictions on Foreign
Tourists visiting Manipur

5773. SHRI N. TOMBI SINGH:
Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to state :

(a) whether Government are aware
that the present restrictions on tourist
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traffic are serious obstacles to the
growth of tourism in Manipur; and

(b) if so, the steps Government pro-
pose to take to bring about some rela-
xations in tite inner-line permit system
for foreign tourists visiting Manipur?

THE MINISTER OF STATE IN
THE MINISTRY OF TOURISM AND
CIVIL AVIATION- (DR. SAROJINI
MAHISHI): (a) and (b). The restric-
tions imposed on the visit of foreigners
to the Manipur area have not yet been

lifted. The matter is still under the
consideration of the Government.
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Indo-U.S. Agreement about P.I. 480

Funds

5775. SHRI PILOO MODY: Will
the Minister of FINANCE be pelased
to state :

(a) whether the U.S. House and Se-
nate Foreign Relations Committec has.





